349 Matters under

is the suitable place for having a shipyard.
Unfortunately, the scheme of  Hazira
shipyard was not included in the  Sixth
Five Year Plan. The State Government
has often requested the Central Governs
ment for quick decision in the matter and
the then Minister for Shipping and Transe
port, Government of India, informed the
Gujarat Government on 15-2-82 that the
question of Hazira shipyard would be
taken up for consideration at the time of
the mid-term review of the Sixth Five
Year Plan. Since long this project was
pending before the Central ~ Government
for clearance. This is, therefore, requess
ted that a quick decision should be taken
to establish the said project at Hazira in
Gujarat for providing facility and benefit
to the people and the country at large as
the project involves utmost public interst.
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, .FECTED BY A NATURAL CALAMITIES IN
MirzaPUR, U.P.
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(iv) NEED FOR SETTING UP A SODA AsH
FACTORY AND SUGAR MiLLg PHUL-
PUR (ALLAHABAD)
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(v) SuPPLY OF EDIBLE OIL TO WEST
BENGAL.

SHRI AJIT KUUMAR SAHA (Vishnu-
pur): Sir, I am drawing the atention o
the House about the problems that are-



